
HIGH COURT FOR THE STATE OF TELANGANA 

ROC No.2721/SO/2O21 Date:25.11.2021 

To 

CIRCULAR No.19/2O21 

Sub: State Judicial Ministerial Services - Instructions to all 
the Unit Heads in the State not to entertain the 
request applications of Judicial Officers to pick and 
choose the staff members to his/her Court - Issued -
Reg. 

***** 

It has come to the notice of the High Court that some of the 

Judicial Officers who were transferred from one post to another post 

either in the same station or otherwise are utilizing the services of the 

staff members who were working with them and not relieving even 

after joining in their new post, which is causing much inconvenience 

to the incumbent officer of that Court and also dislocating the work of 

the said Court. 

The High Court having considered the same, viewed it seriously 

and deprecated such practice. As directed, all the Unit Heads in the 

State are instructed not to entertain such request from the Judicial 

Officers working in their Unit hereafter. Further, all the Unit Heads 

in the State are directed to follow the instructions issued by the 

High Court from time to time with regard to allocation of staff 

members to the Courts functioning in their Unit. 

Any deviation in this regard will be viewed seriously. 

REGIS���)� 

1. The Prl. Secretary to the Hon'ble the Chief Justice, High Court for the State of
Telangana at Hyderabad {for information}.

2. All the P.Ss to the Hon'ble Judges, High Court for the State of Telangana at
Hyderabad {for placing before the Hon'ble Judges }.

3. The P.Ss to the Registrars, High Court for the State of Telangana at Hyderabad
{for placing before the Registrars}.

4. All the Unit Heads in the State of Telangana
(with a request to communicate the same to all the Presiding Officers working in
your Unit.)

5. The Member Secretary, Telangana State Legal Services Authority, Hyderabad
(for information)

6. The Director, Telangana State Judicial Academy, Secerunderabad (for information).
7. The Section Officers, C Section and E-Section, High Court for the State of

Telangana, Hyderabad.


